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NOTES OF THE REGISTRY ORDERS OF THE TRIBUNAL 

00~01.2004 -
Mr. P. N. Ja t ti counsel for the applicant. 
Mr. N. c. Goyal counsel for the respondents. , 

Learned counsel for the •pplicant seeks 
permiseion to withdraw this OA. The permieaion 
to withdraw the OA ie allowed. 

The o·" is disposed of as withdrawn. ' 
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MEMBER (J) 
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